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Milk Plants in Punjab

5174, SHRI R. K. SINHA : Will the
Minister of FOOD AND AGRICULTURE
bo pleassd to state :

(a) whether Government have approved
plans to set up threo Milk Plants in Punjab;

(b) if so, the estimated cost of each
plant; and

(c) whether any int,p;;umioml agency is
providing assistance for the same ?

)

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION ( SHRI ANNASAHIB
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SHINDE):(a)to(c). The requisite information
is being collected from the Government of
Punjaband will be placed on the Table of the
Sabha as soon as it is received.

Development Corporations for Rehabilitation
of Repatriates in Andaman and Nicobar
Islands

5175. SHRI R. K. SINHA : will the
Minister of LABOUR AND REHABILITA-
TION be pleased to state :

(a) whether Government have plants to
set up Development Corporations for Anda-
man and Nicobar islands to rehabilitate the
repatriates from Ceylon and Burma; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOYMENT

AND REHABILITATION ( SHRI D. R.
CHAVAN) : (a) and (b). The
Board of Rehabilitation at its

mecting held at Trivandrum on 16th Scp-
tember, 1968, considercd a proposal for the
formation of an Andamans Development
Corporation, It was decided that a Sub-
committee of the Board would process the
proposal and work out its details for
consideration by the Board. Government
would consider - the proposal after Board’s
recommendations are received on the sub-
ject.

Chairman of the Food Corporation of India

5176. SHRI D. N. PATODIA : Will the
Minister of FOOD AND AGRICULTURB
be plcased to state :

(a) whether Government have been
able to take any decision for filling up the
post of the Chairman of the Food Corpo-
ration of India;

(b) if so, whether the new incumbent
of the post has enough practical commercial
experience as would be necessary to steer
the premier food trading organisation; and

(o) if not, on what consideration the
appointment has been made ?





